
   IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,  
NEW DELHI, AT NEW DELHI 

ORIGINAL APPLICATION NO. 820 OF 2022 
UNDER SECTION 14 AND SECTION 18 OF THE NATIONAL GREEN 

TRIBUNAL ACT – 2010 
IN THE MATTER OF  
NAVEEN KUMAR     …..APPLICANT 
VERSUS 
UNION OF INDIA AND OTHERS  …..RESPONDENTS 
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DRAWN BY 

 
Gaurav Kumar Bansal 

Advocate 
For  

Applicant 
A26, Basement 

Jangpura Extension 
New Delhi – 14 

 
New Delhi 
27/09/2023 
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